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Gherao of CIT, Delhi 

. 4099. SHRI R. L. BHATIA : Will 
'the Minister of FINANCE be pleased 
to state : 

(a) whether the N ... inistry of finance 
have accepted 'Gberao' as a negotia­
tions means of demands of employees; 

(b) whether the Commissioner of 
Income Tax [)elhi-I of Income-tax 
Deptt. , Delhi was gheraoed by the 
employees of the D ptt . a number of 
times; and 

(c) if th reply to party (a) above be 
in the negative, what action Govern­
ment propose to take against the 
ASM<>Ciations/employees who have 
gheraoed the Commissioned of 
Income Tax, Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE ( SHRI 
PATTABHI RAMA RAO ) : ( a) No, 
Sir . 

(b) The Commissioner of Inc-0me­
tax, Delhi-I New Delhi was gheraoed 
by the employees of the Income-tax 
D partment ,  New Delhi. on 24.9 . 1932. 

(c) The matter is under considera­
tion . 
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Persons payinc Income-tax 

4101 .  SHR'I A. K. ROY : Will the 
Minister of FINANCE be pleased to 
state : 

(a) number of persons paying in­
come-tax in the country for the last 
ten years with the year-wise break-up; 

(b) number of salaried persons 
amongst them ; 

(c) whether it is a fact that large 
number of persons with independent 
professions like doctors, lawyers, tra­
ders, etc. are left out from the net of 
income-tax; and 

(d) whether Government have made 
any assessment to that effect i:! so. 
facts in details and steps taken 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE ( SHRI 
PATTABHI RAMA RAO) : (a) The 
number of effective income-tax asses-­
sees on the registers of the Depart­
ment during the last t�n years is- as 
under : 

rear No. of effective �sessees 

1 972-73 3388259 

1 973-74 346o843 

1974-75 3637434 

1 975-76 37g6258 

1 976-77 3758753 




